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OperatiOn Flood":__lI 

8517. SHRI RASHEED MASOOD:"" 
Will the Minister 0.;' AGRICULTURE 
be pleased to state: 

(a) whether · under OperatiQn 
Flood-II Qnly 22 States have so. far 
sign d the agreement and th€ 'remain-
ing have shQwn ~ .. leir reluctance to. 
do so; 

(b) if so., the re~Qr.s tnere!or and 
reaction Qf GQvernment with regard 
thereto; . 

(c) whether it j:; also. a fact that 
sub-project impl~mentation plans 
have been made only in the qase of 
7 st tes, the Loan and Grant Agree-
ments have been signed by U States; 
and 

(d ) if so, the reasQns therefQr? 

THE MINISTER OF STATE IN 
THE MIN1STRIES OF AGRICUL_ 
TURE AND RURAl. DEVELOPMENT 
(SHRI R. V. SW AMINATHAN) : 
(a) The basic agreement Qn Opera-
tiQn FloQd II has been signed by 19 
States and 4 Union Territories. 

(b) The agreement between the 
Government o.f Karnataka and the 
Indian Dairy Corooratio.n is being 
processed and is likely to. be signed 
SOQn. However, the Governments of 
Meghalaya and Manipcr are still con-
sidering the proPQsal. 

(c) The sub-project implementatiQn 
plans have been finalised in respect of 
10 states and Union Territories, 
while loan-cum grant agreement has 
been executed by 7 States and 6 
States and Union Territories have 
agreed to sign the agreement. 

(d) Appraisal Report is the basic 
document which inriicates the feasibi-
lity of the variQus prQjects and the 
to.tal investment. rhe Indian Dairy 
Corporation has prepared the apprais_ 
al reports for 14 states and 4 Union 
Terriltories. This report forms ' an 
enclosure to the 10an-cum-grant 

agreement which has to be signed by' 
the State Implementing Agency. ' The 
delay in signing the ' lQan-cum-grant 
agreement by the State Implementing 
Agency is mainly bt?cause Qf the fact 
that the respective State GQVernments 
have not taken the decisiQn to. furnish 
gurantee to the Indian Dairy Corpo-
ratiOn in respect of the loan amount. 
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